Title : Statement regarding Government Business Commencing the 281" Novemebr 2005 and submissions made by the members in
regard thereto.

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION AND BROADCASTING (SHRIPRIYA RANJAN

DASMUNSI): Sir, with your permission | rise to announce that Government Business during the week commencing Monday, the 28h
of November, 2005 will consist of:

1. Consideration of any item of Government Business carried over from today's Order Paper.
2. Consideration and passing of the following Bills:-

(i) The State Emblem of India (Prohibition of Improper Use) Bill, 2004.

(ii) The Prevention of Insults to National Honour (Amendment) Bill, 2005.

3. Discussion on the Statutory Resolution seeking disapproval of the Taxation Laws (Amendment) Ordinance, 2005 and
consideration and passing of the Taxation Laws (Second Amendment) Bill, 2005.

4. Discussion on the Statutory Resolution seeking disapproval of the Manipur University (Ordinance), 2005 and
consideration and passing of the Manipur University (No.2) Bill, 2005, after it has been passed by Rajya Sabha.

5. Consideration and passing of the Disaster Management Bill, 2005, after it has been passed by Rajya Sabha.

MR. SPEAKER: Submissions to the Business of the House may be taken as laid on the Table of the House.
...(Interruptions)

MR. SPEAKER: They will be fully taken note of. | will send them to the concerned Minister.

Please see that all these are sent to the Minister.
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